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ST gefia e (s e e fed): *

MR. CHAIRMAN: Please don’t speak without permission. ...(Inferruptions)...
What you are saying is not going on record. You are hon. Member; you are new
to the House also. You are a very educated person. Please follow the rules. What 1
suggest is to please follow the rules and give notice in other form. I will definitely
examine it and consider it positively.

SHRI DEREK O’BRIEN (West Bengal): This issue where the Governor of a
State is writing directly... ... (Interruptions)...

MR. CHAIRMAN: You are not supposed to take the name of the Governor.
Mr. Derck O’Brien, please. ...(Interruptions)...

SHRI DEREK O’BRIEN: I am willing to place it on the Table. ...(Interruptions)...
MR. CHAIRMAN: It will not go on record. ...(Inferruptions)...

SHRI DEREK O’BRIEN: *

SHRI TAPAN KUMAR SEN (West Bengal): *

MR. CHAIRMAN: I have not permitted you. Please sit down. ...(Inferruptions)...
Will you please sit down? ...({nterruptions)... Will you please sit down? ...(Interruptions)...
Please sit down. ...(Interruptions)...

SHRI DEREK O’BRIEN: Sir, allow us to explain. ...([nferruptions)...

MR. CHAIRMAN: It cannot be a condition. ...(Interruptions)... It cannot be a
condition. You do not want the House to run. Okay. I will adjourn the House. I
adjourn the House up to 2.00 p.m. today.

The House then adjourned at five minutes past eleven of the clock.

WRITTEN ANSWERS TO STARRED QUESTIONS
Achievements under 15 Point Programme for Welfare of Minorities

+#31. SHRI JAVED ALI KHAN: Will the Minister of MINORITY AFFAIRS
be pleased to state:

(a) whether the New 15 Point Programme of the Prime Minister for the Welfare
of Minorities introduced in the year 2006 is still in existence;

(b) if so, the achievements of this programme from the year 2014 to 2017; and

* Not recorded.
T Original notice of the question was received in Hindi.
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(c) whether any arrangement has been made for its implementation and monitoring?

THE MINISTER OF MINORITY AFFAIRS (SHRI MUKHTAR ABBAS NAQVI):
(a) and (b) Yes, Sir. Pursuant to the launching of the Prime Minister’s New 15 Point
Programme for the Welfare of Minorities, Government has undertaken various schemes/
initiatives for the welfare of six notified minority communities, namely, Muslims,
Christians, Sikhs, Buddhists, Jains and Parsis. These schemes/initiatives are being
implemented by various Ministries/Departments of the Central Government. Schemes
implemented by the Ministry of Minority Affairs are exclusively for the welfare of
the minority communities. Schemes implemented by other Ministries/Departments
have, wherever possible, an carmarking of 15% of overall physical/financial targets
for minorities. Details of the achievements of this programme from the year 2014
to 2017 are given in the Statement (See below).

(¢) The different schemes included under PM’s New 15-PP are implemented
and monitored by the Departments/Ministries concerned at different levels of the
Government. The Ministries/Departments implementing the Schemes monitor the
schemes with reference to physical targets and financial outlays. Concerned Ministries/
Departments review the progress on a monthly basis and report every quarter to the
Ministry of Minority Affairs. Ministry of Minority Affairs, being the nodal Ministry
for this programme, monitors and reviews the schemes on quarterly basis with the
nodal officers of the concerned Ministries/Departments. Apart from holding periodical
regional meetings by the Ministry of Minority Affairs, the progress of implementation
is also monitored once in six months by a Committee of Secretaries, and thereafter
a report is submitted to the Union Cabinet.

States/UTs are expected to constitute a State Level Committee (SLC) for implementation
of the schemes. The SLC is headed by the Chief Secretary with Members consisting of
Secretaries and Heads of Departments implementing the schemes, Members of Parliament
and Members of Legislative Assemblies, representatives from Panchayati Raj Institutions/
Autonomous District Councils, representatives from reputed Non-Governmental Institutions
dealing with minorities. The committee is required to meet at least once every quarter
and send a quarterly progress report to the Ministry of Minority Affairs.

At the district level, a District Level Committee (DLC) is constituted by the
Collector/Deputy Commissioner of the District with District level officers of the
Department implementing the programme, representatives from Panchayati Raj
Institutions/Autonomous District Councils, representatives from reputed Institutions
dealing with minoritics. All Members of Parliament and all Members of Legislative
Assembly representing the district are included. One Member of Parliament from
Rajya Sabha, representing the State is nominated by the Central Government. The
DLC is required to report progress of implementation of the schemes to the SLC.
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Ministry of Minority Affairs continue to issue advisories from time to time to
the State Governments with regard to holding regular review meetings of the SLC

and report progress to the Ministry.
Statement
Achievements under 15 Point Programme for Welfare of Minorities

(I) Schemes considered amenable to earmarking for minorities:—

Sl.  Scheme For Minorities
No. 2014-15 2015-16 2016-17
Achievement
1 2 3 4 5
(i) Sarva Shiksha Abhiyan (Department of School Education and Literacy)
1. Number of primary schools 235 64 285
constructed
2. Number of upper primary schools - - 150
constructed
3. Number of additional classrooms 5,835 5,128 3,413
constructed
4. Number of Kasturba Gandhi Since 2006-07 up to 2016-17,
Balika Vidyalayas (KGBVs) out of 3,609 KGBVs sanctioned
sanctioned in educationally in the country, a total of 3,600
backward blocks having are functional and 555 have been

substantial minority population  sanctioned in 121 MCDs

(i) Integrated Child Development Services  2,40,474 2,41324  Scheme has
(ICDS) scheme providing services (cumulative) (cumulative)  become

through Anganwadi Centres (Ministry saturated and
of Women and Child Development) therefore no
targets were

set for

2016-17

@iii)) Deen Dayal Antyodaya Yojana—National Rural Livelihoods Mission,
DAY-NRLM (Department of Rural Development)

1. No. of SHGs promoted for social 14,058 23,035 45152
mobilization

2. No. of SHGs provided with 8,048 11981 18,712
Revolving Fund

3. Amount of Revolving Fund 11.94 17.60 27.20

® in crore)




16 Written Answers to [RAJYA SABHA] Starred Questions

1 2 3 4 5
4. No. of SHGs provided with 2,806 9,040 12,537
Community Investment Support
Fund (CIF)
5. Amount of CIF R in crore) 15.06 27.32 4517
6. No. of beneficiaries covered 15,352 25,817 28277

under Deen Dayal Upadhyaya
Grameen Kaushalya Yojana
(iv) Deen Dayal Antyodaya Yojana—National Urban Livelihoods Mission,
DAY-NULM (Ministry of Housing and Urban Affairs)

1. No. of beneficiaries to be skill 29,880 35,720 49,153
trained

2. Placement of skill trained persons 9,979 - 15,821
(Nos.)

3. No. of beneficiaries to be assisted 5,668 8.853 10,020

for setting up of Micro enterprises
(Individual and Group)

4. No. of beneficiaries covered in 67,614 91,552 99,717
SHGs formed
5. No. of beneficiaries in SHGs to - 22,311 62,571
be covered under bank linkages
6. DAY-NULM: Financial - 51.54 69.04
® in crore)
(v) *Upgradation of Industrial Training 6.12 1.38 0.47

Institutes (ITIs) into Centres of
Excellence (cumulative financial)
(X in crore) [Ministry of Skill
Development and Entreprencurship]
(vi) Bank credit under Priority Sector 269644.05 292344.67 302526.18
Lending (PSL) (outstanding cumulative
figures) (X in crore) [Department of
Financial Services]
(vii) Pradhan Mantri Awas Yojana (Gramin) [Department of Rural Development]
1. Physical (no. of houses sanctioned) 304496 306439 288296

2. Financial R in crore) 1,663.15 1,567.59 407.47




(ID Schemes included in the Programme and implemented by Ministry of Minority Affairs

(schemes meant exclusively for minorities):—

S1.  Scheme
No.

Physical (Nos.)

Financial R in crore)

2014-15 2015-16#

(1) Pre-Matric Scholarship Scheme
(i) Post-Matric Scholarship Scheme
(iii) Merit-cum-Means Based Scheme

(iv) Post Graduate Fellowship/Maulana Azad
National Fellowship

(v) Loan schemes of National Minorities
Development and Finance Corporation for
economic activities

7496593 3459093

905620 353561
138770 74807

2114 2408
108752 86103

(vi) Schemes of Maulana Azad Education Foundation for promotion of education

1. Grants-in-aid to NGOs for infrastructure
development of educational institutions

2. Begum Hazrat Mahal National Scholarship
for meritorious girls belonging to minorities

in class XI and XII
(vil) Naya Savera-Free Coaching and Allied Scheme

2016-17# 2014-15 2015-16# 2016-17#
Achievement Achievement Achievement Achievement Achievement Achievement

3114015 1129.27 1015.72 584.90

486409 501.28 552.82 275.76

85788 381.27 315.00 218.60

3390 0.12% 55.52 119.92

108588 431.20 473.29 503.32

48 77 40 5.39 8.41 10.01

45426 48000 45000 54.51 57.60 54.00

8168 16427 8110 31.49 44 .87 40.00

#Introduction of National Scholarship Portal (NSP) linked to Direct Benefit Transfer (DBT) led to greater fransparency and elimination of duplications

in disbursement of scholarship.

*No grant was released to UGC as sufficient funds were available with them.
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(III) Schemes included in the programme for which flow of fund to

minority concentration areas is quantified:—

S1. Name of the scheme and Ministry/  Project cost sanctioned and number of

No. Department concerned cities/towns covered having substantial

minority population

(i) *Integrated Housing and Slum T 2,149.59 crore in 138 cities/towns
Development Programme (IHSDP); for 184 projects (cumulative up to
[M/o Housing and Urban Poverty 30.09.2016)

Alleviation]

(i) *Basic Services for Urban Poor T 5,906 crore in 24 cities/towns
(BSUP); [M/o Housing and Urban for 147 projects (cumulative up to
Poverty Alleviation)] 30.09.2016)

(i) Urban Infrastructure and Governance # I 2.477.73 crore sanctioned for 23
(UIG); [**M/o Urban Development] projects in 12 minority concentration

cities/towns (cumulative up to
31.03.2017)
(iv) Urban Infrastructure Development # I 222.34 crore sanctioned for 7

Scheme for Small and Medium
Towns (UIDSSMT); [M/o Urban
Development]

projects in 7 minority concentration
cities/towns (cumulative up to
31.03.2017)

*No new projects are being sanctioned under these schemes in 12th Five Year Plan.

#InNURM Project came to an end on 31.03.2014. However, the Government has decided to extend
the continued funding for the selected projects only (total 398) till 31.03.2017 under Atal Mission for
Rejuvenation and Urban Transformation (AMRUT). MoUD has mentioned the Outcome results for the
minority areas out of these selected 398 projects.

(v) National Rural Drinking Water Programme (NRDWP)
[M/o Drinking Water and Sanitation]:—

Year Project cost sanctioned and number of cities/towns covered having
substantial minority population
2014-15 Released ¥ 1,830.82 crore for 15,221 habitations
2015-16 Released ¥ 823.02 crore for 8,262 habitations
2016-17 Released ¥ 709.20 crore for 5,526 habitations
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Sl Scheme (Demand- 2014-15 2015-16 2016-17
No. driven schemes)

1. Scheme for Providing I 107.83 crore 3 294.51 crore T 106.94
Quality Education in released covering released covering crore released
Madarsas (SPQEM) 26,673 teachers 50,957 teachers  covering 21,035

in 11,654 in 20,727 teachers in 8,706
Madarsas. Madarsas. Madarsas.

2. Infrastructure T 11.45 crore T 1.31 crore 3 2.25 crore
Development for released for released for released for
Minority 126 minority 13 minority 40 minority
Institutions (IDMI) institutions. institutions. institutions.

3. Greater resources for 42 Urdu teachers Nil (the scheme Nil (the scheme
teaching Urdu—Scheme appointed with 18 demand is demand
for appointment of a sanctioned driven) driven)
language teachers amount of
(demand driven I 1.18 crore.

scheme)

Grants for projects in Andhra Pradesh

*32. DR. T. SUBBARAMI REDDY: Will the Minister of FINANCE be pleased
to state:

(a) the details of funds or grants released for various projects in Andhra Pradesh,
including for the Amaravati Capital Region Development, in the last two years, under
the special assistance measures announced for the State of Andhra Pradesh;

(b) whether the State Government is urging for converting all Externally Aided
Projects (EAPs) as NABARD projects, as the special dispensation amount instead
of loans through External Agencies;

(c) if so, the details thereof and the response of Government thereto; and

(d) the action taken to release funds/grants for expediting the pending projects
under the Central Assistance?

THE MINISTER OF FINANCE (SHRI ARUN JAITLEY) (a) An amount of
T 12476.76 crore has alrcady been released to the Successor State of Andhra
Pradesh as “Special Assistance” for various projects including ‘Amaravati Capital
Region Development’ under the Special assistance measures announced by the Central



